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NG . SRQ'S_(F No.197/120/8§-1T(AI)t In exdreise of the povers
conferred by subwclause (iv) of clause (23C) of section 10 of
the Income-tax ﬂct, 4961 (43 of 1961), the Central Government
hersby notifies " The Nehru Trust for Cembridge University®,
for the purposse of the sald sub-clause for the assessments

ysars 1988-89 arid 1989~BH.
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{( DALIP SINGH )
GFFICER ON SPECIAL DUTY.

%’ f R
Tha Manager,
Government of India Press,
Ring Road, Mayapuri Industrial Area,
{Near Ragaurx Garden), Neu Dslhi.
Ecpy tos-

1. The Secretary, Nahru Trust for Eambr*dge Un;uéralty, Teen ﬂurti
House, Teen Murthi fMarg, New Delhi-110011.
2. The Commissioner of Income-tax, OolhieVI, Now Delhi, '
with referance to his latter Na.CIT/UI/TE/20¢/83/ﬁ68dt.21 12.98
3. All Commissioners of Income=tax,
4, Director bGeneral {(Investigation), North, New Oplhi,
5. Director Gensral (Investigation), Scuth, Bombay. . '
6. All Officers & Sections of the Centrd Board of Direct Taxes,
7. Comptroller & Auditor General of India, Neuw Delbi{20 Copigs)
' 8, Director Genoral of Training, Natlanal Acadsny: of Direct Taxas,
k@ Nagpur{5 Capies). ; :
» Joint Secretary, mmnistry of Law, Justice & Company Arfalrs,
(Department of Legal Affairs), New Delhi,
10, Director General ?Adminxstratiun), New Delhi., .
11," Directorate of Inspection, Printing & Publication, 2nd ?1abr,-
Hans Bhawan, B.3. Zafar Marg, Wew Delhi (5 Copiles).
12. 0.85.D0. (Lagal}, 4th. floor, Super Bazar Building, New Dalhi,
13, The D.G. (1.T.E.) 10 Middleton Rouw, Calcutta.
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